Oral Answers [29 AUG, 2013] to Questions 7

SHRI SITARAM YECHURY: Only one question. After 22 years of reforms under
your leadership, Sir, have we come back to square one? ...(Interruptions)....

MR. CHAIRMAN: Sitaramji, please. What is the point of making this statement?
..(Interruptions).... Let the question of Mr. Mohapatra be answered.

ORAL ANSWERS TO QUESTIONS
Slum free India

*261. SHRI PYARIMOHAN MOHAPATRA: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(8  whether Government is aware of its promise made four years ago to make
India slum free in five years;

(b) the progress achieved in the last four financial years, year-wise, and the
number of slum dwellers rehabilitated; and

(c) the number of slum dwellers in the country yet to be rehabilitated and the
steps being taken to redeem the promise by April, 20147

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(DR. GIRIJA VYAS): (a) to (c) A Statement is laid on the Table of the Sabha

Statement

(8 Hon'ble President of India while addressing Joint Session of the Parliament
in 2009 inter-alia announced that Government of India would make efforts to make
India slum tree in five years. Hon'ble Prime Minister on 15.8.2009 announced the
Government’s intentions to make our country slum free as early as possible and that
in the next 5 years better housing facilities to ssum dwellers will be provided through
a scheme Rgjiv Awas Yojana.

(b) In pursuance of this declaration a Scheme called “Rajiv Awas Yojana’ was
launched in June, 2011 to be implemented, in two phases, i.e. (i) the preparatory phase
of two years (ii) the implementation phase. The progress of the preparatory phase of
RAY is given in the Statement-1 (See below).

Further, Jawaharlal Nehru National Urban Renewa Mission (JINNURM) launched
by Government of India in the year 2005 was extended beyond the mission period
of 31.03.2012 by two years upto 31.03.2014 to enable completion of projects sanctioned
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upto March, 2012. The progress under JNNURM is given in the Statement-II
(See below).

(©)  On the basis of learnings from the INNURM and “RAY Preparatory Phase”
a comprehensive revision of the scheme to be implemented in the “Implementation
Phase of RAY” has been prepared and is under the process of CCEA approval. The
salient features of the same, as approved by the EFC, is given in the Statement-I1Il.

Satement-|
Progress under RAY

Under preparatory Phase of RAY, funds to the tune of Rs. 108 crore have been
released to 200 cities for undertaking preparatory activities like slum survey, GIS
mapping of ums, GIS-MIS integration, preparation of Slum-Free City Plans. 21 cities
out of 200 cities have prepared SFCPOA and rest are at various stages of progress.
Further survey of sdums are being carried out in 942 cities. 8 Guideines for
operationalising RAY in consultation with States and implementing agencies have been
prepared during preparatory phase.

In addition, 55 Pilot projects with a total project cost about Rs. 2468.21 crore
involving central share of Rs. 1160.82 crore for construction/upgradation of
42,488 Dwelling Units (DUs) have been approved till date (details are given in the
Part-A). Rs. 244.73 crore has been released as 1st installment till date.

The Affordable Housing in Partnership Scheme was also dovetailed with RAY.
11 projects have been approved so far under AHP for construction of 6768 DUs with
total Centra share of Rs. 9.74 crores (details are given in the Part-B).

“A Credit Risk Guarantee Fund” has been created to guarantee the lending agencies
for loans to new EWS/LIG borrowers in Urban Areas without any third party guarantee
or collateral security. The CRGF would enable the lending institutions to avail coverage
upto 85% for loans from Rs. 2 lakhs to Rs. 5 lakhs and 90% in case of loans upto
Rs. 2 lakhs. A corpus of Rs. 1000 crores has been created for the CRGF. As on
date, 35 Member Lending Institutions (19 Public Sector Banks, 2 Reasonal Rural Banks
and 14 Housing Finance Companies) have executed the Memorandum of Undertakings
(MoUs) with trust created to administer the fund.



(A) Details of Pilot projects approved under RAY — As on 29.07.13

Sl Sate City Name of the Project No. of Total Total
No. DUs project Central
cost Share
(Rs. in (Rs. in
lakhs) lakhs)
1 2 3 4 5 6 7
1. Andhra Pradesh Hyderabad Pilot DPR of Kesava Nagar slum; In-situ 1198 5874.59 2224.78
redevelopment, GHMC under RAY
2. Andhra Pradesh Vijayawada DPR of Dhal Mill Area sum under Rgjiv 304 2013.42 903.33
Awas Yojana (RAY Pilot Project-1) in
Vijayawada Municipal Corporation
3. Andhra Pradesh Vijayawada Pilot DPR of NSC Bose Nagar Slum; In-situ 1413 7617.56 3628.36
redevelopment, Vijayawada Municipal
Corporation, under RAY
4. Andhra Pradesh Vishakhapattnam Pilot DPR of Surya Teja Nagar Slum; In-situ 240 1131.08 565.54

redevelopment, Greater Vishakhapattham
Municipal Corporation, under RAY
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4

Madhya Pradesh

Madhya Pradesh

Madhya Pradesh

Madhya Pradesh

Madhya Pradesh

Indore

Jabal pur

Gwalior

Sagar

Ujjain

Pilot DPR of identified 6 Slums [Mahadev
Nagar, Indrgjeet Nagar, Anna Bhau Sathe
Chikitsak Nagar-2, Nipaniya Gram Kakad,
Anna Bhau Sathe Chikitsak Nagar-1 and
Rahul Gandhi Nagar (Bajrang Nagar)] under
RAY

Pilot DPR of identified 4 Slums (1 Behind
MLB School 2 Sarra Peepar 3 Choudhari
Mohall 4 Ravi Das Nagar) under RAY

Pilot DPR of identified 5 Sums (Sharma
Farm 2, Sharma Farm No. 1, Shanti Nagar
Ward No. 21, Cancer Pahadi, Mehelgaon Ki
Pahadi) under RAY

Pilot DPR of identified 3 Slums (Slum near
Kishor Nyayalay, Slum behind Khurai Bus
Stand and Kasai Basti) under RAY

Pilot DPR of identified Slums (Harifatak Rajiv
Nagar, Lohar Patti, Moti Nagar, Ekta Nagar)
for construction of 1196 DUs in Ujjain under
RAY

1463

740

934

780

1196

8433.55

3694.58

5715.52

3511.32

7201.74

3728.92

1673.1

2526.36

1502.81

3273.52
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10.

11

12.

13.

14.

15.

16.

17.

18.

Madhya Pradesh

Keraa

Kerala

Odisha

Odisha

Odisha

Odisha

Odisha

Rajasthan

Bhopal

Thiruvananthapuram

Kollam

Bhubaneshwar

Bhubaneshwar

Bhubaneshwar

Cuttuck

Jajpur

Jaipur

Pilot DPR of identified 4 Slums (1. Arjun
Nagar, 2. Jheel Nagar, 3. Shanti Nagar and
4. Ambedkar Nagar) Bhopal, under RAY

Pilot DPR for Mathipuram Colony, Vizhinjam,
Thiruvananthapuram, Kerala under RAY

Pilot DPR for SMP Palace Colony, Kollam

Pilot DPR for Rangamatia Cluster improvement
Project, Bhubaneshwar, Odisha under RAY

Pilot project for Mahisakhala Slum Cluster,
Bhubaneshwar under Rajiv Awas Yojana (in-situ
redevel opment)

Pilot DPR of Patharbandha Slum Cluster,
Bhubaneshwar, under RAY

Pilot DPR of 10 Slum Cluster; In-situ
redevelopment, Cuttuck Municipal

Pilot DPR of 15 Slum Cluster; In Jgjpur,
Odisha under RAY

Filot DPR for Kiron Ki Dhani Slum, Jaipur,
Rajasthan under RAY

1204

1032

265

1149

760

1480

865

990

1104

7399.77

7186.94

1785.18

4476.61

3532.33

8539.99

2583.32

4778.7

5729.2

3363.53

3472.53

747.18

1820.57

1515.5

3671.91

1077.78

2078.94

2759.97
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1 2 3 4 5 6 7

19. Ragasthan Kota Pilot DPR for Renta to ownership housing 1528 7166.58 3415.85
scheme (at Mohanlal Sukhadiya Housing)

20. Rajasthan Alwar Pilot DPR for Budh Vihar, Behind Pratap 1544 8345.56 3977.79
School and Dhobigatta, Alwar under RAY

21. Rgasthan Bharatpur Pilot DPR for Namak Katra Slum, Bharatpur, 220 908.01 432.79
Rajasthan under RAY

22. Rgasthan Jaipur Pilot DPR for Sanjay Nagar Batta Basti — 2332 9660.97 4469.61
Phase-l, Jaipur under RAY

23. Rajasthan Ajmer Pilot DPR for Lobar Basti Site, Pasand Nagar 1448 8511.26 4056.77
Kotra and Idgah (Chorasiya Was), Ajmer
under RAY

24. Rajasthan Bikaner Pilot DPR for Bhatto and Oddo ka baas, 350 1728.04 760.5
Bikaner under RAY

25. Rgasthan Jodhpur Pilot DPR of Natiya Basti in Jodhpur 208 1083.66 536.46

26. Mizoram Aizawl Rajiv Awas Yojana (RAY) Pilot Project at 142 1120.01 949.01
Zuangtui, Aizawl, Mizoram

27. Chhattisgarh Raipur Rajiv Awas Yojana Pilot Project for in-situ 300 1359.95 608.80

redevelopment and relocation at Lalganga
Slum in Raipur City

[4)
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28.

29.

30.

31.

32.

33.

35.

Chhattisgarh

Chhattisgarh

Chhattisgarh

Tamil Nadu

Tamil Nadu

Tamil Nadu

Uttar Pradesh

Uttar Pradesh

Bilaspur

Korba

Bhilai

Chennai

Chennai

Trichy

Rampur

Rae Baredli

Pilot DPR under RAY for Ashok Nagar Slums,
Ward No. 42, Bilaspur, Chhattisgarh, under RAY

Pilot project for Kuwan Bhata Slum in Korba
under RAY

Pilot project for Ghasidas Nagar Slum in
Bhilai under RAY

Pilot DPR for rehabilitating (relocating) Kakkanji
Nagar Slum at Athipattu, Ambattur, Chennai
under RAY

Pilot DPR (Phase-ll) for rehabilitating
(relocating) Kakkanji Nagar Slum at Athipattu,
Ambattur, Chennai under RAY

Pilot DPR for in-situ — upgradation of
Karikalan Streat, (Nadukondaiyam Pettai) in
Trichy under RAY

Pilot DPR for Magjeen Mohalla at Rampur
under RAY

Pilot DPR for identified 4 dums (1. Munshiganj,
2. Mohiddinpur, 3, Shah Tola and 4. Ghosiyana
under RAY

720

320

1600

1056

416

305

96

638

3567.23

1280.53

6718.55

8491.8

3222.81

1721.15

1367.18

6460.76

1634.08

586.10

3077.11

3472.38

1324.92

700.08

519.63

2967.07
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36. Uttar Pradesh Kanpur Filot DPR for Harbansh Moha slum 48 518.31 207.05
improvement project under Rajiv Awas Yojana

37. Uttar Pradesh Kanpur Pilot DPR for Pokhar Purva slum improvement 80 824.76 301.34
project under Rgiv Awas Yojana

38. Uttar Pradesh Kannouj Pilot DPR for in-situ Upgradation of Shekhana 164 1752.57 657.49
and Bgjariya Shekhana slums in Kannauj under
Rajiv Awas Yojana

39. Uttar Pradesh Agra Pilot DPR for identified slums as per slum 305 3769.59 1439.36
free City plan of Agra under RAY

40. Uttar Pradesh Rae Bardli Pilot DPR for identified slums as per slum 785 5291.01 2337.37
free City plan of Rae Bareli City Phase-ll
under RAY

41. Uttar Pradesh Lucknow Pilot DPR for in-situ Development of 5 slums 468 2475.35 1075.2
namely Gaur Bheet, Bharat Nagar Chamrahi,
Shivlokpur, Daud Nagar and Naya Daud Nagar
in Faizullahganj ward, Lucknow under RAY

42. Punjab Bataa Pilot DPR for in-situ upgradation of three 238 683.25 330.15

sums at Batala, Punjab under RAY
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43.

45,

46

47.

48.

49,

Punjab

Karnataka

Karnataka

Karnataka

Jammu and
Kashmir

Himacha
Pradesh

Haryana

Jalandhar

Bangalore

Tumkur

Hubli Dharwad

Leh

Shimla

Yamunanagar

Pilot DPR of in-situ upgradation of 9 slums
in Jalandhar under RAY

Pilot DPR of construction of 900 houses
including infrastructure at Sulikunte Village,
Sy. No. 122, in Varthur Hubli, Bangalore
under RAY (Relocation)

Pilot DPR of construction of 1200 DUs
including infrastructure at Dibbur, in Tumkur
under RAY (Relocation)

Pilot DPR of construction of 1072 DUs
including infrastructure at Hubli-Dharwad, in
Tumkur under RAY (Relocation)

Pilot DPR for Leh old Town upgradation
under RAY

Pilot project for Krishna Nagar slum in Shimla

Pilot DPR for providing infrastructure facilities

in 9 dums of Yamunanagar — Jagadhri,
Haryana under RAY

442

900

1200

1072

369

300

0

1259.65

5709.62

6996.48

6766.52

2221.88

3399.65

6036.76

616.01

2615

3243.82

3065.78

1781.18

2762.21

2872.57
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1 2 3 4 5 6 7
50. Haryana Sirsa Pilot project for construction of 2144 DUs at 2144 9499.90 4481.08
two locations (Kanganpur and near Park Auto
Market) at Sirsa under RAY
51. Haryana Rohtak Pilot project of in-situ Housing and 1518 9589.18 4794.59
infrastructure development of 8 slums in
Rohtak under RAY
52. Haryana Ambala Pilot project for Ambala under RAY 200 5983.26 2991.63
53. Arunachal Itanagar Pilot DPR for construction of 576 (G+3) Rental 576 4431.2 38729
Pradesh houses including infrastructure at Chimpu
Village, in Itanagar City under RAY
54. Gujarat Rajkot Pilot project for Construction of 252 (G+4) 252 1581.25 741.61
DUs including infrastructure at Natrajnagar
slum Ward No. 12, Ragkot under RAY
55. Gujarat Ahmedabad Pilot project for in-situ redevelopment of 1087 4111.06 1872.00

Ramesh Dutt Colony (Construction of 924 DUs)
and Jadibanagar-Indiranagar (Construction of
163 DUs), in Ahmedabad under RAY

TotaL: 42488

246820.6949 116081.9167
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(B) Progress under Affordable Housing in Partnership (AHIP) Scheme

A total of 11 projects of 2 States (Rajasthan and Karnataka) have been sanctioned under the Affordable Housing in Partnership Scheme.

The 1st instalment of Rs. 3.08 crore has been released. The details of the projects are as follows—

gl Project Name Total Housing Total project Amount
No units cost released as
(EWSHLIGHMIG)  (Rs. in lakhs) 1st installment

under ACA
(Rs. in lakhs)

1 2 3 4 5

1. Affordable Housing Project (AHP) at Kawar Road, Jaipur, Rajasthan 576 1769.44 26.06

2. AHP a Narsingpura, Ajmer road Jaipur, Rajasthan 432 1346.88 22.23

3. AHP a Nevta-Sanganer Jaipur, Rajasthan 1072 3163.5 37.00

4. AHP a Megestic Rea Mart at Village Kawara, Jaipur, Rajasthan 960 2977.82 45,98

5. AHP a Shyam-pura Buhariya, Jaipur Rajasthan 1120 3550.56 52.03

6. AHP at Bagaru Khurd, Ajmer Road, Jaipur, Rajasthan 400 1215.08 13.36

7. AHP at Mukundpura, Jaipur, Rajasthan 512 1455.09 20.95

8. AHP a Omax City, Ajmer Road, Jaipur, Rgasthan 704 2047.10 24.29
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1 2 3 4 5
9. Affordable Housing in Partnership (AHP under RAY) at Vagerahalli,

Phase-l, Bangalore, Karnataka 512 3255.51 48.09
10. Affordable Housing in Partnership (AHP under RAY) at

Singanayakanahalli, Yalahanka Hubli, Bangalore, Karnataka 192 922.4 13.36
11. Affordable Housing in Partnership (AHP under RAY) at Kodathi,

Varthur Hubli, Bangalore, Karnataka 288 1429.62 21.47

TotAL: 6768 308.14
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Statement-I 1

(A) Progress achieved in last four Financial Years and Number of Sum Dwellers Rehabilitated BSUP under JNNURM

(Rs. in crore)

S. State/Union- ACA Financial progress DU Physical progress
No Territory committed Fund released sanctioned Dwelling units completed
(Since (Since
inception) 2010-11 2011-12 2012-13 Current inseption) 2010-11 2011-12 2012-13 Current

year year

1 2 3 4 5 6 7 8 9 10 11 12

1.  Andhra Pradesh 1605.64 325.07 197.35 95.04 139854 21094 20087 562 0

2. Arunachal Pradesh 59.60 0.84 16.24 1092 0 92 8 0

3. Assam 97.60 12.26 2260 352 0 64 0

4. Bihar 312.76 22372 0 352 32 0

5. Chandigarh (UT) 44493 38.28 147.06 25728 1600 10624 0 0

6. Chhattisgarh 362.08 7.44 22.37 19474 0 0 6624 304

7. Delhi 1472.72 183.69 116.04 145.00 150.00 67784 5628 1316 0 0

8. Goa 4.60 155 0 0 0 0
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1 2 3 4 5 6 7 8 9 10 11 12
9. Gujarat 1015.47 158.44 2341 65.93 7.26 113488 16670 14812 8794 300
10. Haryana 31.18 7.79 3248 174 842 40 0
11. Himachal Pradesh 18.27 2.80 636 0 0 40 0
12, Jammu and 134.44 3.19 10.35 5.23 6677 0 356 69 147
Kashmir

13.  Jharkhand 328.74 37.48 16724 0 0 0 0
14. Karnataka 412.64 49.97 102.29 16.34 20.12 28288 3588 10896 1804 251
15. Keraa 233.56 50.72 7.46 32.97 23577 3560 3348 1612 323
16. Madhya Pradesh 344.40 56.65 32.73 19.06 12.27 40502 1679 4161 3462 99
17. Maharashtra 2818.83 293.87 31341 118.08 3.86 140736 7592 21910 3149 756
18. Manipur 43.91 21.96 1250 0 0 70 130
19. Meghalaya 40.35 10.09 10.09 0.00 768 16 48 112 0
20. Mizoram 79.73 7.23 12.80 12.80 6.94 1096 65 70 0 0
21. Nagaand 105.60 26.40 26.40 3504 750 520 0 930
22. Odisha 54.18 9.95 7.71 8.47 0.00 2508 627 254 123 68
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23.  Puducherry 83.20 1.06 7.01 8.08 2964 207 151 72 0
24. Punjab 84.36 9.04 21.09 0.00 7376 140 860 544 56
25. Ragjasthan 172.67 43.17 11151 160 114 0 0
26. Sikkim 29.06 7.96 6.57 0.70 6.57 254 0 52 0 0
27. Tamil Nadu 1045.30 162.35 87.31 163.26 0.00 92272 8770 16672 6812 3482
28. Tripura 13.96 256 0 0 0 0
29. Uttar Pradesh 1149.04 284.50 183.98 26.99 68217 6582 13786 3445 0
30. Uttarakhand 56.47 10.61 1.29 241 2.86 1610 45 9 97 0
31. West Bengal 2045.45 150.32 289.01 294.99 51.77 157933 18181 19669.08 10305.9 4705
GRrAND ToOTAL: 14700.75 1938.28 1580.61 1111.53 261.64 1003754 97480 141001 47841 11551
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(B) Progress achieved in last four Financial Years and Number of Sum Dwellers Rehabilitated IHSDP under JNNURM

(Rs. in crore)

Sl State/Union ACA Financial progress DU Physical progress
No Territory committed Fund released sanctioned Dwelling units completed
(Since (Since
inception) 2010-11 2011-12 2012-13 Current inception) 2010-11 2011-12 2012-13 Current
year year

1 2 3 4 5 6 7 8 9 10 11 12
1.  Andaman and 13.64 0.00 40 0 0 0 0

Nicobar Islands
2. Andhra Pradesh 675.99 96.71 1.82 68.22 0.01 39914 2366 3476 803 517
3. Arunachal Pradesh 8.96 4.48 0.00 176 0 0 0 0
4. Assam 70.22 3.71 0.00 8668 376 435 251 33
5. Bihar 380.79 19.25 24.11 128.16 28623 1454 589 526 0
6.  Chhattisgarh 158.83 13.75 0.00 17922 1076 1825 2811 559
7. Dadra and Nagar 334 1.45 144 0 0 0 0

Haveli
8.  Daman and Diu 0.58 16 2 0 0 0

[44
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10.

11

12.

13.

14.

15.

16.

17.

18.

19

20.

21.

22.

23.

Goa

Gujarat

Haryana
Himachal Pradesh

Jammu and
Kashmir

Jharkhand
Karnataka
Kerda

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Odisha

1.40

254.65

231.85

50.09

114.32

131.33

222.58

201.61

257.42

1581.87

52.20

22.43

41.04

60.99

194.53

6.45

19.81

5.86

5.38

13.94

37.84

30.72

6.78

84.11

5.67

4.72

19.95

29.21

26.75

10.61

69.42

13.14

18.23

52.14

16.02

14.89

22.80

0.70

54.32

12.43

7.69

13.62

7.60

16.43

260.89

33.54

0.00

6.43

0.00

4.65

0.00

9.85

4.78

39.17

0.00

0.00

4.48

70

26002

15675

2043

7623

11544

17237

26205

22998

107403

4214

912

2550

3431

13097

2385

1456

2639

3806

122

2278

347

480

1352

593

1819

942

7882

3175

448

7618

832

48

473

1211

2189

1277

32

1679

1285

2016

2529

6359

1637

384

1165

104

79

239

278

1952

840

29

190

779
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1 2 3 4 5 6 7 8 9 10 11 12
24.  Puducherry 5.48 432 0 0 0 0
25. Punjab 145.64 50.46 10.16 0.00 10911 0 0 702 160
26. Ragjasthan 612.32 122.00 4.96 90.87 73.44 44780 1527 1658 2822 1069
27. Sikkim 17.92 8.96 39 0 0 0 0
28. Tamil Nadu 400.45 70.93 11.59 34.48 0.00 37715 11878 6033 3907 947
29. Tripura 38.05 12.36 2.80 0.00 3115 903 663 919 0
30. Uttar Pradesh 846.08 198.20 198.97 4.69 0.44 47399 3214 6777 4360 0
31. Uttarakhand 97.92 16.84 17.47 7.55 5410 336 666 264 0
32. West Bengal 709.19 34.16 147.57 33.07 17.25 52666 11647 7988 4127 830
GRrAND ToOTAL: 7603.68 861.86 699.66 799.89 160.50 558974 49644 55151 42044 8605
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Oral Answers [29 AUG, 2013] to Questions 25

Statement-I11
Salient features — proposal for implementation phase of RAY

1. The implementation phase of Rajiv Awas Yojana (RAY) as a Centrally Sponsored
Scheme (CSS) is to be implemented in Mission mode during 2013-2022.

2. RAY shall provide support to StatesUTs and Central Government Agencies for
providing housing including rental and transit housing, development/improvement
of basic civic and social infrastructure and operation and maintenance of assets
created under this scheme. Land cost will not be admissible under RAY.

3. RAY will cover al cities and towns. The selection will be made by the States in
consultation with the Centre. The cities and towns covered under preparatory phase
of RAY will automatically be included under RAY. States would be required to
include cities of religious/historic/culture/heritage and tourist importance, other cities
with due consideration to the criterion of pace of growth of the city, of slums within
the city; predominance of SC/ST/minority population/other vulnerable section of the
society. RAY will also be applicable to “urbanized villages’ inside the planning
area of the city.

4. RAY will be implemented in 2 steps: Step 1 preparation of Slum-free City Plans
of Action (SFCPoAs) on ‘whole city’ basis and Step 2 implementation of approved
Detailed Project Reports (DPRs) on ‘whole slum’ basis for the prioritized slums.

5. Central Government support under RAY shall be in varying proportion according
to city sizes. It is proposed to be 50% for cities with population more than 5 lakhs
whereas higher proportion is proposed for cities with population less than 5 lakhs.

6. RAY proposes a set of reforms which shall lead to slum improvement and facilitate
creation of affordable housing stock. Central assistance would be contingent upon
implementation of reforms as per the timelines agreed upon. Reforms are proposed
to be divided into mandatory reforms and optiona reforms.

7. Affordable Housing in Partnership Scheme: the scheme is proposed to be
amended to provide uniform support for EWS/LIG dwelling unit towards housing
and internal development components with an objective to improve private sector
participation in affordable housing.

8. Central Government and Innovative Projects Fund: 10% of the proposed RAY
allocation will be earmarked for devel opment/redevel opment/rehabilitation of slums
on lands of Central Government/Central Government Undertakings/Autonomous
bodies created under Acts of Parliament and for Innovative/Special projects. Suitable
guidelines will be issued by the Ministry.
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9. Reform Incentive Fund (RIF): Reform Incentive Fund for StatesUTs shall be
congtituted out of funds remaining non-utilized by States against allocation in initial
3 years of the scheme.

10. Rajiv Rinn Yojana (RRY): The Interest Subsidy Scheme for Urban Poor (ISHUP)
is proposed to be continued as a Central Sector Scheme and be called Rajiv Rinn
Yojana (RRY) in the Twelfth Plan period and will provide interest subsidy of
5% on long tenure loans of 15-20 years for LIG making housing loan cheaper for
this segment. Projects and beneficiaries getting assistance under RAY would also
be eligible for assistance under RRY.

11. The Twelfth FYP allocation for this Ministry for Central Assistance to State Plan
— INNURM (Part) is Rs. 35,810 crores including committed liabilities under
INNRUM.

SHRI PYARIMOHAN MOHAPATRA: Mr. Chairman, Sir, | asked a question about
the assurance given by the Government, “whether Government is aware of its promise
made four years ago to make India sum free in five years’. What is the reply to this
guestion? First, the Minister says, “Hon’ble President of India while addressing Joint
Session of the Parliament in 2009 inter-alia announced that Government of India would
make efforts..” as if the President of India addressing Joint Session of the Parliament
is something different. Then, the Minister says, “Hon’ble Prime Minister on 15-8-2009
announced the Government’s intentions to make our country slum free as early as
possible.” The Hon'ble President’s promise is “in five years’ before the Joint Session
of the Parliament. Then, the Prime Minister of India saying, “as early as possible’.
Why has this kind of a reply been given.?

MR. CHAIRMAN: What is your question?

SHRI PYARIMOHAN MOHAPATRA: My question is: When promises are made
that in five years India would be made slum free, and similar promises are made that
a statute would be brought to feed every person by supplying foodgrains at Re. 1,
Rs. 2 and Rs. 3 per kg.

MR. CHAIRMAN: You are getting away from the question please.

SHRI PYARIMOHAN MOHAPATRA: No, Sir. It has relevance. Have you tried
to fulfill that promisein four years? You took 4 1/2 years. Just six months before el ections
you are fulfilling that promise. Do you have any intention of fulfilling the promise,
of, making India lum free, or, as you have said in part (c) of your reply? It is zero.
It is no reply. That is no reply. It says, “Yes, we have sent an EFC Memo.” EFC Memo
is not what was asked in the question. That question was very clear, “The number of
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slum dwellers in the country yet to be rehabilitated...”. The number is not given. | asked,
“The steps being taken to redeem the promise by April, 2014...". Nothing is stated.
Less than haf-amillion....

MR. CHAIRMAN: You have asked your question. Let the Minister reply to it.
SHRI PYARIMOHAN MOHAPATRA: Sir, less than half-amillion...
MR. CHAIRMAN: Please do not convert the question into a statement.

SHRI PYARIMOHAN MOHAPATRA: Sir, | am not converting my question. | am
asking everything very relevant. | am not diverting from my question at all. How many
dum dwellers are there in the country? You have rehabilitated about 4.5 lakhs. How
many are still to be rehabilitated? What are going to be your steps before April, 2014?

MR. CHAIRMAN: You could have asked this in one sentence. You have wasted
five minutes in a..

SHRI PYARIMOHAN MOHAPATRA: | am repeating my origina question. This
is my original question.

31, IR @ - W), S 5 onft Al Wew WElgg | ®El, 98 el § 6 AemiH
I St 9 S AeAt § S AfMIUT B GRM S 9 Bl off, SEH g U &
SR # ®el € b S AP Thew' @l g Hel Al gEl 91, S b WA uIgH
ffRex 989 & 15 oA & Wmul A $CvE ), TS BR U UifiEer A S Sleal-
A T FH O o1l SEE MR W AR} 7 e g ) fRwnl ust H 39 9@
BT o7 Sfavaiiel ®U H PR Al § b bae Iroild @R ATl BB dferd B
or, AP IAF TR S BERY SEMET ASH AR Ad TEw AEd T Reyerdt
fre, Sa@r S W W wHE SR o1 IWH 15 A BRSS! 99 gdh & P A Tied
gioige 12 BOIR @RMs &1 ATl 8 30 a/d @ el Yol ey oA & gART Sew Nl
B ERSAS o1 AT R IAF U ' uemdl 9 w1 Wy mee & fog @Ry em aifes
IHG Sfoeeid ol WE W B Wdy SHH W o™ & WUt Wsed @ Sl a1 wEl
T o, Sae ddy H fqUR B Wh, Ad Bl B WX Bl Gh AR AT S WA Bl <H
‘I Wfeea BR TR - U9 a|He” ol off, S¥dl e f R®1 8 9d | I sl
H ! B QX PP 988 TSN Bl W b wU H Rfed far T SR W SITATYeIRTA
B B Tl 1 T, olibd H AMGE W Bl Ig W I § [ SUAUgARTE P ¥y
d 0 S e R OB g §, I PG 7 A ERNS R PRI 4 A bR ondt
o # El Ig A AT & d8d Uiele Wolde & ®Y W 39 G @ g1 99 %
fog form am om, R4 # 49000 BSHS 9 iR <led Wiolde BT 2700 @Ris & ot R
W 16 WTHA & IfaR BRI I I8T &1 TTH 55 Y AR 11 ABISId BSUS 9, Tl
66 BN ¥, 98 HF W) TART 9o B ¥l 39 dRE URele UNige iR URiele Bl 3NN
8 M gl A gel gg e wR g P gUd q R A - UH A1 BRI Bl FEAHIA
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B fe=m # o S B AR AT A el B 3R gERT vagera b o1l Preparatory
phase is over 3R TFgerdr W ST TA BT ¥

SHRI PYARIMOHAN MOHAPATRA: Sir, my second question arises out of this
reply. Sir, when the entire magnitude of the problem has not been specifically known
via a regular survey, and when the survey is not yet complete, and when you do not
know how many slum dwellers are there in the country, it is certainly not wise on the
part of the Government to make a promise to do something in five years time. Why
are such promises being made without conducting a survey and without looking at the
magnitude of the problem and without looking at the amount of money that would be
required? Raising unnecessary hopes in the minds of slum dwellers, who are now
demanding that they may be given houses...

MR. CHAIRMAN: What is your question?

SHRI PYARIMOHAN MOHAPATRA: Sir, | have aready asked the question. |
am only elaborating. Why is this being done? | would like to know why the Government,
without realizing the magnitude of the problem and magnitude of the requirement of
funds, is...

MR. CHAIRMAN: What is this? This is Question Hour and you are putting a
supplementary. Please put your supplementary. Don't make a statement.

SHRI PYARIMOHAN MOHAPATRA: Why do they raise hopes in the hearts of
slum dwellers about rehabilitation and for what purpose?

MR. CHAIRMAN: This is not a proper use of supplementaries. | am sorry to
say that. Supplementaries are meant to be short and crisp. They cannot be lengthy
statements.

SHRI PYARIMOHAN MOHAPATRA: When the answer is not given specificaly...

MR. CHAIRMAN: Just say that the answer is not given. Raise a point there.
...(Interruptions)...

SHRI PYARIMOHAN MOHAPATRA: | have said that.
MR. CHAIRMAN: It can be said in one sentence.

SHRI PYARIMOHAN MOHAPATRA: | have said that the answer is not coming.
The answer is not coming even now. | need your protection, Sir.

s1. RS ame: W), guer Aar W =R ® 6 gAU MEde URY W g Bfics ©
fo <o, ), FULT IR HAEE fEm 9T iR i % Wdy A ondt A dew A oft
del & 89 s RS 9 @ @ €1 Sl & J8d @l @ HoM fa adb, Wl
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Sg AR eEl H werl b1 O 7, dl ekl # W TWg 9d © iR WRie] b s9 3Rl
q Al 59 fEAEeRM U Uid W ¥, S8l 2001 W SAdI WA $ad 28 URR o d®
2011 # FgdR 31 Ul 8 S| VAl BT H oMl 9@ Sl WEW P ST BAR WEA MY
g, SO IgAR VN 68.75 fferd @ € ok R ST A & AgaR U 93 faferE
g a1 A9 9R Nl Bl HhE oA, SHBT Gd HRAT gARI Uladgdt & fomrar g1 g9
PR H AU FEl [ uh TR AR B o R Ud JgArs wU A IR B PR
Al BIR ¥ UEC UNleCH 2013 d@ WH B gPH © SR I BA UGSl SHD IRW
g6 W Bl A R e F A dE 9bdl g P gt WeR F S Hwn @ 8, S™
Ha @l g B BN WRER SR BART WAE™ 3oe AU i @vE A ufdeg g

SHRI PRASANTA CHATTERJEE: Sir, with the growing economic imbalance in
our country, people, from the lower economic strata, are being reluctantly compelled
to take shelter in jhuggis and slums. And now, in the Eleventh Five Year Plan, it has
been outlined that the affordable urban services should be provided to slum dwellers
granting them tenure rights. Since the Eleventh Five Year Plan has ended, | want to
know what the target of the Eleventh Five Year Plan was. | want this not in amounts
and figures but in terms of numbers. And, in this regard, how far have we achieved
so far?

31, iR =t wwufa Sfl, g9RT @& oW 2.5 fferrs @1 g1 # I8l gg Wt fded
R g & o Biea oo &, Sud dagis 1562728 €, S 3fSR UK § d 38,56,013
g ol FHCllcs 7,22,625 &1 3 TRE B8H SUH BE-HRIG 50 WRAC HHAC BR Gh ©
AR 99 9% IE U¥dC Uniee AR I A, 65 WIS ddb UWT R 70 WHC TH I
Seed B gfd B BR bl

SHRI RANGASAY EE RAMAKRISHNA: Sir, | had the privilege of being a Member
of a Goodwill Delegation to China led by Shri Bhairon Singh Shekawat, and we went
to Shanghai. At the end of the four-day visit there in Shanghai, there was a banquet
given by the Mayor of Shanghai.

MR. CHAIRMAN: Please come to the supplementary.

SHRI RANGASAYEE RAMAKRISHNA: Sir, | will come to the supplementary.
In the four days that we were there, we did not see a single slum, and, actually, the
Mayor did not even understand what a slum meant. After some time he said, “It is
very simple. We have two systems. When a person migrates to Shanghai, he has to
have a work permit from his employer and, secondly, the employer has to provide a
decent residence within one month.”

MR. CHAIRMAN: You can separately give us a briefing on the system in that
country. But, now, please put your supplementary.
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SHRI RANGASAY EE RAMAKRISHNA: Are we thinking, in any terms, of checking
the influx of people from outside to urban cities? Unless we check the influx and give
them proper residence, how can we control slums?

M T o W, W wElew W WA @rEdr g .(SIEEE).

MR. CHAIRMAN: Mr. Tarun Vijay, please sit down.

N qour foorm - wR, # W= wEE A S AEdr § 6 g StRrds @ @@l el
I |...(FET)...

sft wumfr ;- oMU 98 IRV LL..(EE)...

SHRI RAMAKRISHNA RANGASAYEE: My question is whether you have any
plans to check the influx into urban cities by providing proper residential accommodation
to people.

31, fiRST & « JEey, ol #9 'ERW @l a6 A e ¥ oRed digerseie,
3REAEORE B @1 ¥, Y9 G T fF dAgd TMaHe R We MaHe # W TRe H
PH BA qll W THS UM PO ARG B TAR HAE 7 39 W IR Re 9 M
A e BR e g1 ve a1 INNURM woM, g, RAY, Rajiv Awas Yojana, ™y,
affordable houses St partnership # #9R red estate € S @ fvam Sgm| e@ &+
3w UITs, Municipdities sfe &1 W Sirs o 21 T 999 §91 ad & & 31 TRe
¥z faw d gM e @ €t @1 g8 B dum free B iR gER1 yE R AT W=
develop 71 &l 6% fov favg & we™, < rental houses ¥, S9@1 &1 dgd W wed
d e @ B ghl € AR A Il g9 H 5@ 89 RAY @ O8I @8 d ¢ W g
S W rented houses @1 ®THI UWE TS| ST OGN dBY W SMYN, HEBST B faEn
# G &, SR ' Ad el Gad, Ig SHISA ¥l AfeT SH96 o Ao &, ' emN
WHR P WAHGd T AR SHb AER W rented houses vd dgd I boom & wu H
IR IR & A IR I8 R gw A B gH1 T

sft Tou ol - W), L(EEE)...

2t Ay ;€1 98 Yl SMU WAt e gBl 81 48 SISy, Wil |...(@@um)... Please
observe discipline. ...(Interruptions)... No, please sit down. It was not your question.

M PR RiE : i W, W kAl # IEH dr@l P dRE SRR YEEE $iR
gfed o & art @ ¥ A % A O Uoidew € 996 9N H Uge] 49 AE SENN
g b ¥ AR WIR W e P IEHIORH W BlS Al T8 &1 Usd 4 & fREm
J Iy 9 8 wRa ¥ AR We TgHHe @I Sl IR gedl §, AR T W ' e & an
THH AT B S B AR, H UD AemH W WAl HEledr | e yedl dedl g fe @
Ig e AT § ¥ fp feal we o § R oW w9 e femn, T oA
AT AR A Rww e &2 @ Swd IR # s M w1 VeeH R @en AU wieiee
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g &b AU gEH w1 G Bl 82 g W Aue HIEH W Yol Aedl gl

S RS &y W), 39 aR H WeR [ RE W A9 Bl TH UR™ A S50
gfrerd @1 erge™ o1, 9@ INNURM # U &g Uy ad @l & fafie off ok sa% &R
T M T8l M T U1 @ I fAffie @1 981 e IR A R " d R R[RY
S B AR UEEE g1 @ ad I8 6 ds A I WeR @ g o s W@ o
R SHH S URd Wgd TMaHe @ R% W AT, SEd 20 W 25 UfTYd R #RA @1
ATl T IHH FH HF 15 URE WY W F, S R @m@EiRe @ |@Fl S F e
| S UETRRY ¥ T, I Ul $ad 15 BOIR ¥UY dd UgHdl A1 SR T 75 BOIR
TOY el R S & Y-\ IqONd AT FHOT AT Sl 5 ARG BUT dH BT kT
M, SEH HE-IRE Hal dE SUAT URY W BT WISl BRUI Al S9dl fer wd o
S YR UE V& § 98 <QeE o JUY, M oRg JUT P hNd §, 96 AERGAT Bl
e H X T B g 9, M dEl B uesdl, Teel, ArsAiRe SR Afersi @1 e
iy 9k | 59 wm H§ @ O @ T AR WM IRG UMSl TRed B Sd & Hdy
H IT WER OIS UY g B i, 3@ IHD BHA @I T 9@ B 15 WA Bl Al
99 PR AT B, SEA Y WRGRI BT W 93 BT el S P oA S rgeEE fhuet
WS o1, SEGI 9¢1 BRP (BT AT T |.(TIE). .

sft gyl . STET ward 9gd WRIfhE o1 fF T WRERI | emuel s oUW A
fpat #eg fireie

S RS &9 @ oR A I WORI W Aee dgd PA B fa U o
AfFT SRS BIR diEee Weige 99d 8%, JNNURM fasfra g mar, 999 o
WHRI B T d¢ @1 2l P S T (e 9 Id@E, ST@01 N ' P
P VT B SAMIY I WRBRI BT B BB 96 8T &1 I§ WL Fsolde al § fpd
gl

MR. CHAIRMAN: Q. No. 262.
Review of performance of major ports

*262. DR. JANARDHAN WAGHMARE: Will the Minister of SHIPPING be
pleased to state:

(@  whether Government has recently reviewed the performance of maor ports
in the country, and if so, the details thereof along with the standard monitoring norms
adopted during the last three years, port-wise and year-wise;

(b)  the details of targets set for cargo handling for the current year, port-wise;
and

(c) the details of additional capacity to be added at various ports as a result
of the ongoing modernization/expansion programmes?



